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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 1332/2024

In the matte of:

Kashmir Singh
Vs.

Applicant

State ofHimachal Pradesh & Ors. Respondent

REPLY ON BEHALF OF THE RESPONDENT NO. 4, CENTRAL
POLLUTION CONTROL BOARD

1. That, Hon’ble NGT vide order dated 18.07.2025 has sought additional

responses of Respondent 4 i.e. Central Pollution Control Board (hereinafter

referred as CPCB) in the instant matter. Thereby, the reply is made in this

instant Original Application i.e. OA No. 1332/2024 titled Kashmir Singh

versus State of Himachal Pradesh & Ors in succeeding paragraphs.

2. That CPCB is a statutory Board, entrusted with the powers and functions

under Water (Prevention and Control of Pollution) Act, 1974, the Air

(Prevention and Control of Pollution) Act, 1981 and various Waste

Management Rules notified under the Environment (Protection) Act, 1986.

3. That the Hon’ble NGT vide order dated 17.04.2025 in the subject matter

directed as follow:

Para 9: ' That vide order dated 10.12.2015 passed in O. A No. 157

of 2014 titled Saw Shikshit Eyam Vs. State of H.P. & Ors.

Environmental compensation of Rs. 50 tatths was imposed upon

the Project Proponent out of which amount of Rs.20 takhs each

was to be deposited with CPCB and HSPCB, amount of Rs. 10

lakhs were to be deposited with government hospital in

Bilaspur
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4. That in compliance of the directions issued by Hon'ble NGT, it is humbly

submitted that the Environmental compensation (EC) amount of ?20 Lakh,

levied vide Hon’ble NGT order dated 10.12.2015 in OA No. 157/2014, has

been deposited with CPCB dated 23.6.2016. Further in compliance to

Hon’ble NGT direction regarding utilization of the funds, CPCB vide letter

dated 28.01.2025 and 29.4.2025 requested SPCB to submit proposal for

utilization of EC deposited with both CPCB and SPCB.

5. The response from the concerned SPCB i.e. Himachal Pradesh State

Pollution Control Board was received vide letter (Annexure-1) dated

30.8.2025 having proposal of various activities from (i) Deputy

Conservator of Forests, Bilaspur Division and (ii) Gram Panchayat

Barmana, for utilisation of the said fund.

6. That the proposal(s) so received have been evaluated by the Committee

comprising of the Member Secretary, Central Pollution Control Board

(CPCB), Scientist F & Divisional Head IPC-II (CPCB), Scientist E &

Divisional Head R&D (CPCB), Divisional Head – Finance & Accounts

(CPCB), and, Scientist C IPC II Division (CPCB).

7. That the meeting of the aforesaid Committee for evaluation of the received

proposals was held on September 25, 2025 through video conference. The

meeting was also attended by Regional Directorate Chandigarh, Regional

Officer Bilaspur, Himachal Pradesh Pollution Control Board,

representatives of Block Development Office, Barmana and Divisional:\._

k')'LA Et F9rest Office, Bilaspur. The Committee deliberated and decided to fund 05

e"§v3§£„'+*ii
\t \\@q$'RQ'M/&;£commendation of th, ,,mmitt„, CPCB obtained the timeline and

$b/r. of>ty

ties (among the various activities as submitted) which will help in

g air pollution in the region with improved environment. Based on

-'\:
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cost break up vide communication dated 25.9.2025 and 30.9.2025 from

Deputy Conservator of Forest (Bilaspur) and Gram Panchayat Barmana

respectively along with declarations that no other source of funding is

available for such activities. Upon receipt of necessary information, it was

decided to utilize the fund for the activities as given below:

2

3

'e

t
<uM6HKUMARhRvi

\\*k JPGo?§§1
MGb

losal of Forest Department, Bilaspur
c I

outcome and I for t
recommendation 1 activi

a o 1.6 laI

400 tall plants help in air
per hectare:

A. Pro
S. No.

1

pollution
attenuat lon
therefore

and

recommended
The action will

brush I lead to air
check pollution

abatement by way
of soil bonding
with moisture.
improved
vegetatIve cover
and therefore
recommended

a

help in improved
soil bonding, soil
moisture, micro
environment and

vegetation and
therefore

Contour
trenches,
wood.
dams,
vegetatrve
bIInds:

Rs
lakh

Rs 3.0 lakhEarthen

ponds

recommended
1

hedging, I help in
vegetative I pollution
erosion barrier: 1 attenuation

therefore

will Rs 40,000
alr

and

recommended

Time line

Work will be

executed in the

month of July,
2026.

Work will be

completed in
the current
financial year
i.e. 2025-2026.

10.0

Work will be

completed in
the current
financial year
i.e. 2025-2026.

Work will be

completed in
the current
financial year
i.e. 2025-2026.
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Total Recommended. I Rs. 15
lakh

Proposal of Gram Panchavat Barmana
e he action will
shed I help in solid

waste segregatron
and to prevent
waste littering
and burning
having potential
of air pollution.
e

1 5 lakh Within six
months of
receipt of
funds by
Panchayat.

Total 5 lakh

The activities with quantum of work and timeline are given at Annexu re-II.

8. It is humbly submitted that it was also decided that the available fund of

Rs 20 lakh at CPCB may be utilised for above mentioned activities. Such

activities for utilisation and remediation are afforestation programme,

catchment area treatment, water harvesting structure, and soil

conservation measure comprising of activities e.g. contour trenching,

check dams, vegetative bLInds, earthen farm ponds, grass hedging,

vegetative erosion barriers, segregation shed. The action points selected

will help in air pollution abatement with improved green vegetative

cover, soil bonding, soil moisture and improved environment in the area.

9. That the committee has also recommended that the funds shall be

transferred through HPPCB to the (i) Deputy Conservator of Forests,

Bilaspur Division and (ii) Gram Panchayat Barmana who will be

agency for the respective activities. The HPPCB will

the completion of the actions points from the funds

within the time line as given in Annexure.
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10. That CPCB is accordingly transferring Rs. 20 Lakhs to HPPCB and

request has been made to HPPCB to obtain account details for the same.

Subsequently, HPPCB shall transfer Rs. 15 Lakhs to the Deputy

Conservator of Forests, Bilaspur Division and Rs. 05 lakhs to the Gram

Panchayat Barmana who will be executing agency for the respective

activities, subject to the approval of the plan by this Hon’ble Tribunal.

The HPPCB has also been requested to oversee/monitor the completion

of the actions points from the funds provided within the time line and

send Utilisation Certificate to CPCB along with report and photographs.

11. That this answering Respondent No. 4, CPCB craves the leave of the

Hon’ble NGT to file additional reply/response, in future.

12.In light of the above submissions and recommendation(s) of the Report

of the Joint Committee it is respectfully submitted that this Answering

respondent i.e. C.P.C.B., shall abide by any order(s) or direction(s) passed

by this Hon’ble Tribunal in the instant Original Application.

q'C#
(Prasoon-Gargava)

Scientist 'F ’
Central Pollution Control Board

04. 10.2025

fe
LESHKUMARARYi
AKA: DELHI

P,egn.NQ.46WI
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 1332/2024

In the matte of:

Kashmir Singh Applicant
Vs.

State ofHimachal Pradesh & Ors. Respondent

AFFIDAVIT

I, Prasoon Gargava working as Scientist 'F’ in Central Pollution

Control Board, Parivesh Bhawan, East Arjun Nagar, Delhi, the

Respondent No. 1 in the above matter, do hereby solemnly affirm,

declare on oath and state as under:

1. That I, the deponent herein is well conversant with the facts and

circumstances of the present case on the basis of the information

derived from the official records, and hence, I am competent to verify,

sign and swear this affidavit on behalf of the Respondent CPCB.

2. That the accompanying reply may be read part and parcel of the

present affidavit as I am competent to swear this affidavit.

That the accompanying reply has been drafted and filed under my

instructions and authority the contents thereof are true and correct on

the basis of the record maintained during ordinary course of business

fCPCB and available records and documents and the contents of the

R ARP

6
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same are read over and explained to me and are not repeated herein

for the sake of brevity.

DEPONENT

nW -nhl / Prasoon Gargava
W 'V $MW (Mdr)Is&wr&nbwm (Hdl

eMI TI\WIneWI ad
Central Pollution Control Board
(iiii$1. md mqqfjqdq+TIm. qIn vqvn)
iWo EIMrowrwR. Rxest & C+trUe ChaO& Govt. of India)

qR+vI vm. VII aW nn. ftMqlo032
Partvosh Bhawan. East Arjun Nagar. [klhl.1 1 CX)32

VERIFICATION
04 OCTZUZO

2025 that the contents ofVerified at Delhi on this day of

the above reply are correct and true on the basis of the records of the

case as mentioned in the day-to-day affairs of the CPCB. Nothing has

been concealed therefrom or mis- stated.

DEPONENT

vw -mb / Prasoon Gargava
hM 'V dM W (d&#.r)Is&hr&hb,drW W)
&ann&WIneWInd
Central Pollution Control Board
(wjqw. md a8qqqfjqjq#r8q, qa wmv)
(M/o Environment, Forest & Climate Change. Govt. of India)

Tft&vr vqq. Wf GIgS nn. fWt–llo032
''h Rh3wan, East Arjun Nagar, Delhi-1 1003:?

mi\>

NOTAI
ITGO

EC. DELHI
IN

04 OCT 2025
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AFt bIt v \idc -E
/ /U P\

jn;uNfIti;_
t\ n \

H.P. STATE POLLUTION CONTROL BOARD
Regional Office Bilaspur, Near HPPWD Rest House Dhaka,

Tehsil & DisH. Bilaspur (Himachal Pradesh).174001
@ pcbrobilaspur2@gmail.com @ httH£4U@AId

No. PCB/RO/BLP/(ba) OA No. 1332/2024/- \ +5 dp 6 q
To

6r. Narender Sharma,

Scientist 'F’, CPCB RD, Chandigmh.

Dat,d- 36) ba):IQI s

Subject: Order dated 18.07.2025 passed by Hon’ble NGT in O.A. No. 1332/2024 titled
Kashmir Singh V/s State of Himachal Pradesh: Reference of Hon'b le NGT order

dated 10.12.2015 in O.A. No. 157 of 2014 Sarv Shikshit Evam Brozgar Janhit
Sangharsh Samiti Bull'rana versus State of Himcahl Pradesh in the recent order dated
02.12.2024 and 17.04.2024 in OA no. 1332 of 2024.

Whereas, CPCB has sought proposal for Utilization of Rs. 20 Laos deposited with them

from HPSPCB. In this regard, it is submitted that CPCB has total Rs. 25 Lacs deposited with them dner
the repayment of 25% amount i.e. Rs. S Laos to CPCB as per orders of Hon’blc NGT in OA No.
279/2016 titled as Kumar Gaurav Vs. Laureate Build Well Pvt. Ltd & Ors order dated 07.02.20 17.

Sir 9

Whereas, this office vide letter No. PCB/RO/BLP/(1 67) OA No. 1332/2024-686-88 dated 1 1.07.2025

an£4ttel' No. PCB/RO/BLP/(167) OA No. 1332/202'F705-07 dwd 14.07.2025 has sought proposals

frol$:Divisiorla1 Forest Officer Bilaspur, DisH. Bilaspur and BM Development Qfficer Sadar, DisH.

Bilaspur respectively for utilization of said EC amount to Rs. 25 Laos in surrounding ucas of ACC
Cement Plant which helps in improving the air quality of the area and for the development of sustdnablc
ecosystem

In response to aforementioned letters, Divisional Forest Officer Bilaspur and Block Development
Officer Sadar has submitted their proposals for utilization of said amount which are enclosed as

Annqxure-1 and Annexurb2 respectively.
', it(.Li. ~' II b

In this regard, you are requested to kindly peruse the proposals submitted by Divisional Forest Officer
Bilaspur and Block Development Officer Sadar for the utilization of Rs. 25 Laos deposited with CPCB

so that further course of action and proposal could be submitted to CPCB well within time.

yours Itt,f„ny,

E:ncI: As above

aiRMr
HPSPCB Regional Office Bilaspur

&D 01978-223550

Copy forwarded to:

1. The Member Secretary, HP State Pollution Control Board Shimla for information, please,

8
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2..

3.

The In-charge Consent Branch HP State Pollution Control Board Shim Ia for information)
please.

please.

I

The In-charge Law Branchl HP State Pollution Control Board Shimla for infbr7ndtion

/

/('I r
Regional Officer

HPSPCB Regional Office Bilaspur
h' 01978-223550
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No. Acca/NG’I',' _ a8£ '-
HP Forest Deparuncnt

From:- Deputy Conservator of Forests,
BiltLspur Forest Division,
District Bilaspur, HP

Regional Officer,
HPSPCB Regional Officc Bilaspur
District Bilaspur. HP

Dated Biiaspur, the \7\N h Un

OA No. 1332/2024 titled us Kashmir Singh V/s State of' ll.P. & Ors.
pending before NGT, No IV Dcllri_

Subject:-

Sir,

Kindly refer to your good ol'licc letter No. PCB/RO/BLP/(167) OA No.

1332/2034-686-88 dated 11.07.2025, on the subject ciLcd above.

In this context,'it is subInittcd that proposal for sustainable water recource

development to inlprove air quality and ccosysLcn1 health in the vicinity of ACC Cement plant,

Bannanir anl(>unting to Rs. 15.00 Lakh are enclosed hcrewith in respect of Bi]aspur Forest

1)ivision, IJistricl T3ilaspur. HP.

This is for favour ol' ilrforlnation and necessary action at your end, please.
ElncIs:- As above

Forests

III)la iI :- licad- ford i \’bi 1-hp,'( iIhp. gov. in

1035



Proposal for Sustainable Water Resource Development to Improve Air
Quality and Ecosystem Health in the Vicinity of ACC Cement Plant,
Barm,rna

Project Title:

Sustainable Water Resource Development thr Moisture-Dcficicnt l"orcst (-’atchnrcllts ol
Sadat Range. Bilaspur Forest Division, Tlimachal T’radesl\

Proposed Budget: ?15,00 Lakh

Implementing Agency: Forest I)eparttncnt, Bil3spul' Forest Division. Himirchal Pradesh

Executive Summary

FIle Bilaspur Forest Division. located in the subtropical Shivalik foothills ot
Himac]'lal Pradesh, is increasingly grappling \\'!th critical ecological chaliengcs such as water
scarcity. soil erosion, loss of green covcr, and declining air quality particulu ly in and artlund Lhc

it\dustrial zoirc sllrrount-ling the ACC Cement Plant at BarIrran£I. -FIre degradation o f forest catclrlucnts
and the drying up of traditional \water sources have ftlrtller intcnsUicd ecological irnha lances- leading
to increased surface runoff. dust pollution. and reduced natural air tiltration capacity

In response. this proposal seeks a i]nallcial grant of ? 15.00 lakh to inlplClneIll
a comprehensive eco-hydrological restoration and soil mc>isture enhancernent project in the dcgradcct

forest areas adjacent to the ACC Cement Plant. 'l'lrc proposed initiative ainls to recth:true

groundwater, rcjuvcnate springs. and restorc soil moisture. thereby suoporti11g !nicrocIilnatc
regulation and signiQcantly reducing airborne dllst levels. ’l'llcsc intcrvcntions \yjII collective!)
improve local air quality and contribute to the dcvctoplncnt of a rcsiliellt. srlstaiIlahlc tt'rest
ecosystem.

Moreover. this area is highly prr>nc to forest lires, especially during dIy
seasons. owing to persistent moisture deficicncv. Fly restoring nra isturc levels. the initiative \viII also
aid in fire prevention and mitigation. In recent years. wiidiilb in the area has sull'ercd dlle tII \yates

scarcity. often straying ton'ards roads and htinlan habitaticljts during the sunlnrer or fIre setbull iII
search of water. leading to accidents and fatalities. Enhancint! water availabiliiv through this })rqtcct

\v ill provide critical support to local wildlife and help InitiF;ate such con(lit Its. ensuring a salbr
c11virol\ment for both biodiversjty and It>cal co mirlun it ics.
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Background & Justification

1’IIe ACC Cement Plant is located in the Jamthal Beat of the Sadar Range within the

Bilaspur Forest Division. The adjoining beats Chamyon and Panjgai arc also being mounting
cllvir0111ncntal stress due to the plant’s proxirnily and associated activities. The n}rests in these beats
are severely nroisture-de6cient and highly prone to bros. with frequent forest fire incidents prirnarily
caused by prolonged dryness and degraded vegetation.

Key environnrental concerns in the region include:

IB

+

•

e

@

Drying up of natural springs and seasonal streams
Sparse forest cover and severely dcgradcd slopes
Increased airborne dust due to exposed soil and dcforestation
I 'ow soil moisture and poor root-zone water retention
Decline in natural ecosystem services such as carbon sequestration and air purification

In light of these pressing issues, the proposed project ahus to restore degraded forest
patches surrounding the ACC Cement Plant by reviving local hydrological systenrs. enhancing soil
nroisture retention, and strengthening the area's resilience to climate stress. I'hcsc restoration eIIbrIs
arc critical not only for ensuring sustained water availability but also for promoting biodiversity,
nriLigating forest fire risk. and securing the livelihoods of communities that depend on healthy fbrcst
CCOSyStCI11S.

:i!
J +

, Project Objectives

& 1.

')

'S
J.

4.

5

6.

7.

Restore hydrological £bnctionality in degraded k)rest catchments using nature-based eco-
engineering solutions.
Enhance air quality by increasing forest vegetation, nloisture retention, and green cover near
the ACC Cement Plant

Rejuvenate springs and traditional water bodies through catchment area treatments and
recharge structures.
Improve k)rest productivity and biodiversity through moisture enhancement and soil
conservation.

Rcc luce dust pollution by vegetative barriers and ground cover restoration.
Pronlote conlmunity participation in planning. monitoring, and sustainable management of
natural resources.

Establish a rcplicablc nrodcl lbr k)rest-based ecological restoraLic)n in industrial-adjacent
Llrczls

Project Area Profile:

• Range: Sadu
• Beats: Jaintjtql, Ptmjgiri
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@

Name of forest to be covered: DPP JainthalCI a &C 1 b.UPF Jarnthal.DPP 1)baurI Kothi.UPI-
Dhar I'atoh

. A.rea of treatment: 300 ha. Approx.
Adjacent to: ACC Cement Plant. B&rmana
Altitude: 6QCLI 100 meIcrs

Forest Type: Sutbtropical dry deciduous and scrub
Rainfall: 800–1 100 mm annually
Key Issues: Dry soil. poor infiltration, sparse vegetation. dust ernissions

IMAGE OF PROJECI' AREA

13
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Project Components and Activities:

Component Activities Budget (INIt in Lakh)

A llbrcstat ion Programme
Plantation 400 tall plants per
tract
Con1 i)-Iii-ihl icT>a

check dams. vegetative builds
-Earthen Farn1 Ind:i

–gh;L&ghsihcm
Vegetative erosion barriers,

C’atchlneIrt Arca ’l'reatmcnt 10.00

3.00

40000

15.n)

a'ilici i–liEn-;it;g Structures

StIll COIrservation Measures

Total

Implementation Methodology:

1. Baseline Assessment (GIS & Field Surveys):
I'his step involves mapping the cunenl conditions of thrust cate}urlcnts and

water resources using Geographic Information SysLems (GIS). It includes identifying:

> 1\'loisturc-deficient compartments

> Locations of dried springs and water bodies,
> Soil type. slope, vegetation, and erosion-prone areas.

Field tcanls wil] conduct ground-truthing to verify GIS data, record spring
discharge data, and note the state of existing structures. This lbrms thc foundation for planning
llrtcr\’cntlons.

2. Micro-Planning and Community Engagcrncnt: Beat-Wise Detailed Planning

Micro-plmllling is done at the twat and compartment level. in close coUatx)ration with:

> Forest officials (Range Officers, Beat Guards)
> 1.ocal communities (Gram Panchayuts, Sl-JGs)

3. Eco-Enginccring Interventions: Use of Local MateriaL'i and Low-Cost Structures

I-his approach uses natural and locally available materials (like stones, bamboo, and
vcgctation) to build cco-£tiendjy. cost-etl'ective water conservation structures. such as:

> Contour trenches,
> Brushwood check dams,
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> 1,ocisc tnutdcr structures.

> Vegetative bIInds.

These StrUCtUres reduce SOil erosion. SIOU' down water nCt\V. iIncl pr013vltL'

irl£Utration restoring the hydrology of tIle degraded forest slopes.

4. Vegetation Restoration for Dust Control:
Plantation of native moisture-tolerant grass and shrub species to suppress d115t

and enhance root-zone mob;turc.

5. Monitoring & Documentation
To enable replication and knowtcdgc sharing. the project \viII prodIICc:

> Bok)re-and-alter documentation (photos. videos)
> Casc studies of successful water conservation . etc_,

> tJser-fT;endly manuals on water harvesting and plantation techniques

Expected Outcomes

P' Improved Air Quality:
Increasing vegetation around the ccrnent plant will trap dust partlclcs and

pollutants, acting as d natural air Filter. Moisture restoration \viII help settle dust. siglri£'icallt ty
improving ambient air quality.
Enhanced Water Availability :

Structures like check dams and trenches will help rainwater pcrcolatc illto
the ground. I +lis will recharge groundwater. restore springs. and ensure year-round
availability of water for both people and ecosystems.
Soil Moisture Improvement:

Water conservation technjques will retain soil moisture &lr lolIFcr
durations, This will support the g.ron’tIl of native vegetation an(1 llclp (Icprzldccl Ihrc.st areas
regenerate nrorc effcclivcly.
Ecrllogical Stability:

The interventions \viII lead to healthier and denser forest cover, rcclllt=c soil

erosion and support wildlife habitats. Improved biodiversity and microc limittc wlll crcatc a
resilient and balanced local ecosystem.

Community Empowerment:
T,neal colrrlnunit ics. irleluding Scll'-T-Tctp Groups (St-1(-IS) antI Pa11chayrtts. \Vill

he trained in eco-fticndly practices. 'l'hcir invtrlvcrncnt in planning. tv:Itt:r budgctirlg. irntl
nlonitoring will ensure long-term sustaiIlabii ity and o\\'nersh tp of the project ,

\

/P

r

\,r

\\r

1040



Conclusion and Way Forward

This proposal otTers a strategic and holistic approach to address three interlb aed
challenges deteriorating air quality, increasing water scarcity, and ecosystem degradation in the
il\dustridlly influenced zone surrounding tIle ACC Cement Plant, Barllrana. By levcraghlg ruturc-
hast:Lt soltltions, the project emphasizes catchment restoration. vegetative rejuvenation1 and
conrnlunity-led conservation, ensuring environmental improvements while ibstering sustahublc
industrial coexistence.

The proposed interventions not onjy aim to rejuvenate lbrest catchments ruld
ilnprovc soil rnoisturc and water availability, but also to create vegetative bufFers that effectively
suppress dust. improve air puriFication capacity, and enhance overall ecological health.

IJpon approval and a]location of fUnds. the Forest Department. Bilaspur will
promptly initiate on-ground activities. Clear knplemcntq lion protocols, robust lnonitoring
nrcchunisrns, and cornlnuraty-based evaluation systems xviII t+e put in place to track progress and
outconlcs.

#beOHt +-
BtInsnaIl&y
Rnasour.Ca\

;Gk:
.1 /

1041



%BrT@rTrv+qrqavtqrqr f#mt WKKnfqTn
R-w, (e.*.)f
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1

2

3

4

5
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=jqq#q©aa+rqEvr
wqq gq va qb wa
fhrhr#r'8fhTfh4rvr
nq TuI +lq-Pfi–M ;aLI

10

1

1

10

6

10
10

10

I

500000

296000
296000
1.60000
96 CJ iJa

1 6 O O O O

160000
160000
90000

8

9

Rqhr#gRaTffq ViV
f–i. m

aTt
TOTAL f918000

gTf=\\Tj:=;; r& Ig aT1[ p ) I.J
k
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4HnlVvtz ET
No./Acctt/ NGT/ KgB
HP Forest Department

From:- Divisional Forest Officer,
Bilaspur Forest Division,
District Bilaspur, HP

Regional Officer,
HPSPCB Regional Office Bilaspur,
District Bilaspur, HP g.afthI 0Dated Bilaspur,

OA No. 1332/2024 titled as Kashmir Singh Vs State of HP & Ors. pending before NGT, New Delhi.Subject:-

Memo:-

This is w.r.t. video conference held on 29.09,2025 at 1 :00 PM regarding committee meeting to deliberate

on the action plans submitted by HPPCB on the subject matter.

2. As direction received during the video conference, the 'remedial action plan/ budget in respect of proposal

subrnitted by this office is as under:-

W: i o n ( i n ]iII IrIr1 t u HITParticular of work
approved

Range/Block/
Beat ComponentName of Forest

Plantation 400 Tall Plant
over 02 Ha. area

Sadar/Panjgain/
Jamthal

Hectare 02AfforestationDPF Cla Jamthal

IMflirMa II):-

Preparation of Gradonial
Trenches/ Staggnd trenches

Sadar/Panjgain/
Jamthal

0.45rntr x 0.45 mtr 3000

8

DPF Cla Jamthal (61.8 Ha.)

a rthal
(Sada Ka Naal)

DPF CIb Jamthal
(90 Ha.)

DPF CIb JamthaI (90 Ha.)
(Sl war Pull Nana)
nF e–l–n) amthal
(Near Slapw Pull)

Sadar/Panjgain/
Jamthal

Brush wood check dams

Preparation of Gradonial
Trenches/ Staggred trenches

Sadar/Panjgain/
Jamthal

0.45mtr x 0.45 mtr 3300

10

L/s

800

Catchment area

treatmentSadar/Panjgain/
JarnthaI

Sadar/Panjgain/
Jamtha1

Brush wood check dams

Vegetative bunds

Preparation of Gradonial
Trenches/ Staggred trenches

Preparation of Gradonial
Trenches/ Staggred trenches

Sad ar/Panjgain/
Jarnthal

0.45mtr x 0.45 mtrUPF Jamthal (58 Ha.)

–UPF Dhaun Kothi (39.16
Ha.)

Sadar/ Panjgain/
Panjgain

0.45mtr x 0.45 mtr 800

Amount
(in Rs.)

Remark

Work will
be

executed
in the

month of
July 2026

160000

160000

300000

24000
Work will
be

completed
in the

330000

30000

8000

80000

current
Financial
Year i.e
2025-26

80000
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Sadar/ Panjgain/
Panjgain

Sadar/ Panjgain/
Panjgain

Sadar/ Panjgain/
Panjgain

UPF Dhaun Kothi (39.16
Ha.) (Dhaun Kothi NaIa)

UPF Dhar Tatoh (298.9 Ha.)
(Dhar Tatoh Na-IIa)

Brush wood check dams 8

8

1,000

24000

Brush wood check dams 24000

UPF Dhar Tatoh (298.9 Ha.)
Preparation of Gradonial
Trenches/ Staggred trenches
Total (Catch
treatment)

0.45rntr x 0.45 mtr 100000

1000000

Sadar/ Panjgain/
Pani gain

Sadar/ Fanjgain/
Panjgain

Sadar/Panjgain/
Jamthal

Sadar/Panjgain/
Jarnthal

Sadar/PidgaiTJ
Jamthal

UPF Dhar Tatoh (298.9 Ha.) C/o Earthen Farm Pond
10 mtr x 10 mtr x 2

mtr
10 mtr x 10 mtr x 2

mtr
Mifrxlt)ritTJ

mtr
10 mtr xM mtr x 2

mtr
10 mtr x 10 mtr x 2

mtr

2

2

4

3

1

50000

50000UPF Dhaun Kothi (3§.16
Ha.)

Work will
be

completed
h the
current
Financial
Year i.e
2025-26 ,

C/o Earthen Farm Pond

Q V at:=F=1::t i n g M hDPF ClbJamthal 100000

75000

25000

DPF Cla Jamthal C/o Earthen Falln Pond

UPF Jamthal (58 Ha.) C/o Earthen FalIII Pond

Total (Water Harvesting
Structures)

300000

Work will
be

completed
in the
current
Financial
Year i.e
2025-26

Sadar/Panjgain/
Jamthal DPP C 1 b Jamthal Soil Conservation I Shrub/ grass hedging,

Measures : Vegetative erosion barrier
L/s 40000

Total (Soil Conservation
Measures)

G.Total:-

40000

1500000

mrb;aertified that no other funding is available Gr-theFrbb8id action points in the areas
requested kindly allot the funds to this officer a your earliest so that work may be completed within timeline framed fgr the purpose.

This is for favour of information and necessary action at your end, pla

Yours t'ai nhLI

Depuey’ Con$crvator of
R i lilhpul rona

Ph, No &1809
h ()FIll;lil :- Allp,IIly. in

I
jI
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Sub : – Remedial Action Plan –Barmana , Bilaspu.r

Respected Sir/ Madam

As per dirction given in VC dated 25 / 09 / 25

the remedial action plan is as under :

1

2

; Quantified action pc;n
J pond/ number of segregation shed etc. (Quantum of work)
; Detailed budget break up against the proposed action
/ points
I

/
/

s the pro-

/

/

/

{ posed action points in the area
Rlmetines for each
,/

1. 10 No collection center
2. 2 no. Root Zone

T–me iBn center
10@50000=500000
Upgaradation FlooE zone

laghat =296000

Upgradation Root zone
nalag=296000

2

3

nof NGT will be used./3
Within six month after receiving
of to

4l38 Ye IL4s+ d''I,A- 1,1 41
s Co
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(fcs

LO

Scanned with OKEN Scannel

1045


	Index
	Reply on behalf of respondent no.4 Central Pollution Control Board (CPCB)in Original Application No. 1332 of 2024 in compliance to Hon’ble NGT order dated 18.07.2025 @1-7
	Annexure-I: A copy of letter dated 30.08.2025 issued by HPSPCB to CPCB, RD, Chandigarh @8-17 
	Annexure-II: A copy of activities with quantum of work and timeline @18-20

